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PAPlfRS LAID ON THE TABLE
Review and A nnual Repoht of Mogul 

Line Limited for 1975-76
THE PRIME MINISTER (SHRI 

MORARJI DESAI); I beg to lay on 
the Table a copy each of the follow­
ing papers (Hindi and English ver­
sions) under sub-section ( 1 ) of sec­
tion 619A of the Companies Act, 
1956: —

(1) Review by the Government 
on the working of the Mogul 
Line Limited, Bombay, for 
the year 1975-70.

(2) Annual Report of ihe Mogul 
Line Limited, Bombay, for 
the year 1975-76 along with 
the Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon.

[Placed in Library. See No. LT- 
831/77.]

A n n u a l  G e n e r a l  A d m in is t r a t iv e  Re­
p o r t  OF THE A n d a m a n  an d  N ico b a r  
A dm in i.?tkatton  f o r  1975-76 and 
N o t i f ic a t io n s  u n d er  A ll-In d ia  S e r ­
v ice s  A c t .

THE MINISTER OF HOME AF­
FAIRS (SHRI CHARAN SINGH); I 
beg to lay on the Table: —

(1) A copy of the Annual Gene­
ral Administration Report 
(Hindi and English versions) 
of the Andaman and Nicobar 
Administration for the year 
1975-76. [Placed in Library. 
See No. LT-832/77.]

(2) A copy each of the following 
Notifications (Hindi and Eng­
lish versions) under sub-sec­
tion (2) of section 3 of the 
All-India Services Act, 1951:

(i) The Indian Administrative 
Service (Appointment by Promo­
tion) Second Amendment Regula­
tion, 1977 published in Notifica­
tion No. G.S.R. 864 in Gazette of 
India dated the 9th July, 1977.

12.25 hrs. (ii) The Indian Administrative 
Service (Recruitment) Amend­
ment Rules, 1977 published in 
Notification No. G.SJl. 865 in 
Gazette of India dated the 9th 
July, 1977.

(iii) The Indian Administrative 
Service (Fixation of Cadre 
Strength) Tenth Amendment 
Regulations, 1977 published in 
Notification No. G.S.R. 867 in 
Gazette of India dated the 9th 
July, 1977.

(iv) The Indian Administrative 
Service (Pay) Sixth Amendment 
Rules, 1977 published in Notifica­
tion No. G.S.R. 863 in Gazette of 
India dated the 9th July, 1977.

I Placed in Library. See No. LT- 
833/77.]

A n n u a l  R ep o rt e tc . o f  N a t io n a l  
F ilm  D e v e lo p m e n t C o rp o ra tio n  
L td ., N e w  D e lh i  f o r  1975-76.

THE MINISTER OF INFORMA­
TION AND BROADCASTING (SHRI 
L. K. ADVANI): I beg to lay on the 
Table a copy of the Annual Report 
(Hindi version) of the National Film 
Development Corporation Limited, 
New Delhi, for the period from 1st 
May, 1975 to 31st March, 1976 along 
with the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon, under sub- 
•section (1) of section 619A of the 
Companies Act, 1956. [Placed in 
Library. See No. LT-834/77.]

N o t i f ic a t io n  under Haper (C o n serv ­
a tio n  and R e g u la tio n  ok U se)  
O rder, Papj®  (C o n t r o l  o f  P rod u c­
t io n )  A m en d m en t O rder, N o t i f ic a ­
t io n  c o n tin u in g  order re A n d hra  
S c ie n tific  C o., L td ., M a c h ilip a t -  
NAM, C e rtifie d  A c c o u n ts  e tc . o f  
K h a d i and V i l la g e  In d u strie s  C o m ­
m issio n  f o r  1974-75, etc .
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THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES): I
beg to laj' on the Table:—

(1) A copy of Notification No.
S.O. 243(E) (Hindi and Eng­
lish versions) published in 
Gazette of India d;ited the 
18th March. 1977, i :;ued under 
clause 5 of the Papor (Con­
servation and Regulation of 
Use) Order, 1974. \Placed in 
Library. See No. LT-835/77.J

(2) A copy of the Papr- (Cor.- 
trol of Production") Amend­
ment Order. :'.977 (Hindi and 
English versions) publishfc! 
in Notification No. wS.O. 41i!(K) 
in Gazette of India ri ited the 
27th June. 1977. under i-ub- 
section (6) of Kcctijn S of 
the Essential Commodities 
Act. 1955. rPlaccrJ 7 1 1  Lihrarv. 
Sep. No. LT-83G/77.1

(3) A copy of Notification No.
S.O. 407(E) (Hindi and Enc- 
lish versions') published in 
Gazette of India da+ed the 
22nd June. 1977 containini:: 
the Order regarding conti­
nuance of control over the 
management of Mesr̂ r.s. An­
dhra Scientific Coninany 
Limited, Machili.oalnam. under 
sub-section (2) of scction 1CA 
of the Industries (De^'clop- 
ment and R('gulatlon) A'.t, 
1951. \Placed hi. Lihr.iry. 
See No. LT-337/77.1

(4) (i) A copy of the Certified 
Accounts of the Khadi and 
Village Industries Commis­
sion for the year 1974-75 
together with the Audit Re­
port thereon (Hindi and Eng­
lish versions) under sub-scc- 
tion (4) of section 23 of the 
Khadi and Village Tpdn.stri(,K 
Commission Act, 1956.

(ii) A statement (Hindi and Eng­
lish versions) showing rea­
sons for delay in laying the 
above papers. [Placed in 
Library. See No. LT-838/77.]

R e p o !(ts  o f  C o m p t r o l le r  and A u d it o r  
G e n e r a l  o f  In d ia  f o r  1976—U n io n  
G o v e r n m e n t  (C o m m e r c ia l )  P a r t s  
IV AND V AND N o t i f i c a t i o n s  t'NncK 
G o v t .  S a v in g s  C e r t i f i c a t e s  A c t .

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN DHA- 
RIA): Sir, on behalf of Shri H. M.
Paiel, I beg 10 lay on the Table: —

(1) A copy each of the followinR' 
("Hindi and English versions) 

un.'.L'v ;a-ticle 151(1) of 1he Constilu- 
lion ;

(i) Report of the Comptroller 
and Auditor General of India for 
the year 197G—Union Goveinmcnt 
( Commereial)— P:irt TV—Indivi­
dual points of inUjre.st and a Re­
: unie of the Company Auditors' 
Reports.

(ii) Report of the Comptroller
and Auditor General of India for 
the year 1976—Union Government 
(Commercial) —Part V—Maza.t;'in 

Dock Limited. [Placed in Library. 
See No. LT-839/77.1 '
(1) A copy each of the following

NoliC'Cui ions (Hindi and English 
\ersior,s') under sub-scction (3) of 
r;<'('ion 12 of the Government Sav­
in;;;; Corlificates Act,

(i) The Post Office Snvinrs 
Cerlificatos (Amendment) Rule.̂ , 
1977, published in Notification 
No. G.S.R. 914 in Gazette of India 
dated the 16th July, 1977.

(ii) The National Savinas Cer­
tificates (Fourth Issue) (Second 
Amendment) Rules, 1977 publi.=h- 
ed in Notification No. G.S.R. 915 
in Gazette of India dated the 16th 
July, 1977.

(iii) The National Savings Cer­
tificate (Fifth Issue) (Second


